HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Jammu)

ek

| ORDER
No: [203 Dated: 27--12-20/7

Subject: Winter Vacation 2018-Arrangement-Notified.

1. It is notified that the Idigh Court of Jammu and Kashmir will
remain closed for the winter vacation with effect from the 1 day
of January to 25" day of January, 2018 (both days inclusive). The
period commencing from 1% day of January to 6™ day of January,
2018 is No Work Period for the Hon’ble High Court.

2. In terins of Rule-12 of the Jammu and Kashmir High Court Rules,
1999, Hon’ble the Chief Justice has been pleased to nominale the
Hon’ble Judges named in the Column (1) below to be the
Vacalion Judges for both the Wings of the High Court of J&K to
hear all matters of urgent nature for the period mentioned in the

Column (2):-

() _ 2)

Jammu Wing:

: 8" to 16" January 2018

Hon’ble ir Justice Sanjeev Kumar. ; /
(both days inclusive)

! 17" t0 25" January 2018

Hon'ble Mr. Justice Sanjay Kumar
(both days inclusive)

Gupta.

Srinagar Wing:

_ _ 8™ to 25" January 2018
Hon’ble Mr. Justice M.K.Hanjura. (both days inclusive)
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Registrar General
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12. Office file.




